REPORT OF THE OVERSIGHT COMMITTEE, NGT, U.P, LUCKNOW

IN THE MATTER OF:-

ORIGINAL APPLICATION NO. 200/2014

M.C. MEHTA
VERSUS
UNION OF INDIA & ORS.
INDEX
SI. No. Particulars Page No.
1, REPORT OF OVERSIGHT COMMITTEE 1-15
5 16-30
: Annexure - |
3 31-34
' Annexure — 11
4 35-40
' Annexure - |11
5 41
' Annexure - 1V
6 42
: Annexure - V
7 43-50
: Annexure - VI
51-54

Annexure - VII




UPDATED REPORT OF OVERSIGHT COMMITTEE IN COMPLIANCE OF ORDER OF HON’BLE NATIONAL
GREEN TRIBUNAL PASSED IN O.A 200 OF 2014

IN RE:M.C. MEHTA VERSUS UNION OF INDIA & ORS.

. INTRODUCTION

The environmentalist Mr. M.C. Mehta had filed a petition in the year 1985 titled M.C. Mehta
vs. Union of India &Ors, Writ Petition No. 3727 of 1985. By this petition, he brought into
sharp focus the problems arising from the unabated pollution in Ganga. This petition was
directed against four industries which were located in Rishikesh, Haridwar and Dehradun,
praying that the private respondent industries should be restricted to discharge their
untreated/partially treated effluents into the water bodies. Moreover, the petition prayed
that the industries must be directed to install/fix necessary equipments to contain and
arrest the pollution and/or they should be directed to be shifted. The relief was intended
towards prevention of pollution of river Ganga. Further, it was implored that the municipal
sewage should be treated before it enters the river. Other reliefs generic in nature in
relation to pollution of river Ganga and requiring the official respondents to take preventive
measures were also made.

Hon’ble Tribunal vide order dated 13.08.2020 in O.A 200/2014 gave certain directions in
continuation of order dated 18.12.2019 dealing with the review of progress of compliance
of directions of this Tribunal dated 10.12.2015, 13.07.2017 and 6.8.2018 on the subject of
preventing and remedying the pollution of river Ganga. The matter was earlier being
considered by the Hon’ble Supreme Court since the year 1985, before being transferred to
this Tribunal, in the year 2014 and 2017.

Il LATEST COMPLIANCE STATUS IN O.A 200/2014

The Tribunal had directed Oversight Committee to monitor the compliance of directions
passed. In view of the same, the latest compliance status as per the information received
vide meeting dated 27.01.2021 (for minutes of meeting refer Annexure Vil)and reports
received from the concerned departments and is as follows:
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1. The State of | UPSIDA Not Complied
UP may take Tenders have been cancelled.
steps for A decision regarding easing the conditions of tender
Remediating has been taken in the meeting held by Chief Secretary
Chromium on 4.12.2020 (Refer Annexure-l). Suggestions are
dump at Rania invited from experts from NEERI Nagpur and 4 IITs on
Kanpur, as
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directed the conditions for agencies/firms who will bid for the

earlier  vide tender. A report from all the said institutions in this

orders dated matter and accordingly tenders shall be floated afresh.

22.08.2019 EC of Rs.280 cr. imposed on 6 defaulter units

igdll 2019 DM, Kanpur has issued RC against the 6 defaulters.

R Chief Secretary, UP has directed him to transfer the RC
to DM,Kanpur Nagar if the properties of defaulters are
in Kanpur Nagar
2. Vide order | U.P. Jal | Partially Complied

dated Nigam, Status of Tapping of 86 Drains in Phase-l, Segment-B

22.08.2019 Dept.of (Bijnor to Kanpur) and 215 Drains Phase-Il (Kanpur to

the Tribunal | Urban U.P. Border) as on 22.01.2021 is as follows:

stated that | Developmen | A. Status of 86 Drains in Phase-l, Segment-B (Bijnor

timely t, to Kanpur)

completion National Do not require tapping 09

of all | Mission for Partially tapped 05

projects Clean Ganga Tapped 32

relating  to | (NMCG) Untapped 40

sewage To be tapped in project under

treatment be construction- 26

ensured i.e. To be tapped in sanctioned

by project -10

31.06.2020 To be tapped in project under

in respect of preparation- 4

ongoing The revised timeline for tapping of these drains is as

projects and follows:

by 1. 21- Drains by June,21

31.12.2020 2. 01- Drains by Jan,22
3. 04- Drains by Mar,22)

B. Status of 215 drains in Phase Il

Do not require tapping 14
Partially tapped 01
Tapped 82
Untapped 118

(i) To be tapped in project
under construction -33
(ii) To be tapped in sanctioned
project -35
(iii)To be tapped in project
under preparation -05
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compensation The revised timeline for tapping of these drains is
of Rs. 10 lakhs as follows:
per month to () 22 Drains by Dec, 2020
CPCB for (i) 12 Drains by Sep, 21
discharging (i) 13 Drains by Mar, 22
untreated . . .
sewage in any Every effort is being taken to complete the projects as
drain per scheduled timeline. (Refer Annexure Il)
connected to
river Ganga or Detailed list of drains compiled by UPPCB attached as
its tributaries Annexure VI.
and Rs. 10
lakhs per Urban Development Dept. has not complied the with
month to the timeline for remediation of 120 drains.
CPCB  per Till date, 158 drains are untapped and bioremediation
incomplete has taken place only in Prayagraj,Kanpur and Varanasi
STP and its . . .
as per the last available information.
sewerage
network  will Further, as per information from CPCB, EC of Rs. 71.40
apply. crore imposed for the period July,2020 to 21.12.2020
Further  with on untapped drains @ 10 lakh per month.
regard to the On incomplete STP works (44 in no.), EC of Rs. 26.4
sectors where L .
STp and crore is imposed for the period July 2020-Jan
2021.(Refer Annexure 1)
Sewerage
network
works  have
not yet
started, the
States of UP,
Jharkhand,
Bihar and
West Bengal
have
To pay an
Environmenta
I
Compensation
of Rs. 10 lakhs
per month
after
31.12.2020)
4, Preventing Dept. of | Partially Complied
discharge  of | Urban The State has 104 existing STPs out of which O & M of
industrial | pevelopmen | 66 STPs are being taken up by UPIN. The status of 66
effluents in | ¢ STPs is as follows:-
Ganga and its | ) p Jal | 1. Operational — 62 STPs.
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tributaries/dr | Nigam 2. Not-operational - 02 STPs ((at Banda, 4 MLD and
ains by Loni, 30 MLD)
ensuring To make these STPs operational, the bids received for
installation  of rehabilitation of these STPs have been approved by
?l:r?st?;ning of State Level Technical Committee (SLTC) in the
ETPs/CETPs. meeting held on 02.11.2020. LOA for Loni STP has

been issued to M/s VA Tech Wabag Limited on
24.11.2020 and is likely to be completed by
28.02.2021. LOA for Banda STP has been issued to
M/s Verdhmanh Engineering Works Pvt., Delhi Ltd. on
25.11.2020 and is likely to be completed by
31.04.2021. (Refer Annexure 1)
Upgradation of CETPs approved by NMCG:

e Mathura CETP of 6.5 MLD

e Banthar4.5 MLD

e Site 2 of Unnao CETP of capacity 2.15 MLD

e Jajmau Kanpur CETP 20 MLD (Dec,2021)

» Stringent effluent norms notified for industrial
activities in critically/severe polluted areas
dated 27.02.2020 is being complied for setting
up of new industries.

» The Primary Effluent Treatment Plant outlet
and inlet Effluent Quality standard for 3 CETPs
of tannery sector have been notified on
2.11.2019 and are being complied.

» Inlet Effluent Quality Standards for 5 CETPs of
textile sectors have been notified on
7.12.2018.

» Notification has been issued that all new
molasses based distilleries including yeast
manaufacturing units/expansion project in
existing molasses based distilleries including
yeast manufacturing units shall achieve zero
liquid discharge (ZLD by concentrating and
incinerating the spent wash in Slope Boiler on
28.01.2020).

» All GPI units have been directed to install
OCEMS along with PTZ Camera with open
access to UPPCB.

» UPPCB has also set up a control room at
headquarters at Lucknow where ETPs of the
GPIs are monitored remotely.

» As per the latest report 977 GPIs have installed
and 122 GPIs have installed PTZ web camera




has started.
However, in
Banther, STP
is at
sanctioning
stage and at
Unnao at
project
formulation
stage.
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regard to be
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required
with
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also.

» Regular monitoring of industries along with
action against defaulter is being done time to
time.

According to UPPCB , there are total 105 STPs

(Refer Annexure ll1).

Operational STP 100
STP achieving | 81
norms
STP not achieving | 19
norms
STP not in|5
operation
STP under | 62
construction
Status of CETPs in the State:
There are total 7 CETPs
Operational CETP 7
CETP achieving norms 6
CETP not achieving norms 1
CETP non-operational 0
5. It was | UPPCB/U.P 20 MLD CETP Jajmau
reported Jal Nigam » All the operational Tannery units have installed
that in PETP. At present PETP treated effluent of
Jajmau 20 tanneries goes to CETP of 36 MLD capacity (9
MLD  work MLD Tannery Effluent and 27 MLD Domestic

Effluent), operated by UP Jal Nigam. This
treated effluent is mixed with treated domestic
effluent from STP installed at Jajmau CETP area
and is discharged through irrigationchannel.

For Jajmau Tannery cluster, NMCG has
approved 20 MLD CETP (dilution based) as per
NGT direction worth Rs. 554 Crore. The
proposal was consented by the tannery
association and the Government ofU.P.

The SPV has committed to contribute Rs. 25
crore and has proposed to bear the estimated
cost of Rs. 137 Crore for modified PETP. Rest
392 Crores will be borne byNMCG.

SPV has allotted the work of construction of
CETP to M/s VA Tech Wa Bag Ltd. after
finalizing the tender and estimated time of
completion is 24 months i.e. December 2021
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the three
STPs from
UPPCB,
U.p.Jal

Nigam
andNMCG
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MLD STP Village-Dakari, Pargana-Hadaha,Unnao

State board has issued Consent to Establish (CTE)
to U.P. Jal Nigam, Unnao for
installationof15MLDcapacitySBRtechnologybased
STPatVillage-Dakari,

Pargana-Hadaha, Tehsil and District-Unnao under
NamamiGangeProgramme. Presently STP is under
construction and completion period of this STP is
October, 2021 as information provided by U.P. Jal
Nigam, Unnao.

5 MLD STP Village-KatariPeeperkheda, Gangaghat,

Sh

uklaganj Unnao

e State board has issued Consent to Establish

(CTE) to U.P. Jal Nigam, Unnao for installation of 5
MLD capacity SBR technology based STP at
Village-Katari-Peeperkheda, Gangaghat,
Shuklaganj, Tehsil and District-Unnao under
Namami Gange Programme. Presently
construction work of STP is not started due to
land dispute. Completion period of this STP is
October, 2021 as information provided by U.P. Jal
Nigam, Unnao.

Utilization of
treated

sewage, use
of sludge as
a manure
and septage
management

u.p
Nigam

Jal

Partially Complied

a)

b)

d)

e)

f)

A project of Rs. 160 Crores has been sanctioned
for covering all the 58 AMRUT towns in State
with population more than 1 lakh.

In the first stage the State has finalized tender
for mechanized Faecal Sludge and Septage
Treatment Plants in 6 cities.

The 4 FSSTP shall be completed by 31.03.2021
and remaining 02 by 31.09.2021.

The State has set up Faecal Sludge and Septage
Treatment Plant (FSSTP) in Jhansi and Unnao.
For remaining 52 towns, tender has been
finalized and LoA issued for 50 FSTP Plants and
expected to be completed by 30.09.2021.
Balance 02 FSTP plants are under tendering
stage.

The State has proposed to cover all the ULBs by
year 2023.

Name of City Nos. Status
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Jhansi, Unnao 2 | Operational

Loni, Lakhimpur, Raebareli, | 54 | Construction
Modlinagar, Aligarh, started
Shahjahapur, Ayodhya,

Shamli, Baraut, Hapur, Khurja,
Hathras, Amroha, Badaun,
Farukhabad, Hardoi, Sitapur,
Bahraich, Gonda , Jhansi,
Latitpur, Banda, Fatehpur,
Basti, Deoria, Saharanpur,

Mathura, Rampur,
Mujaffarnagar, Lucknow,
Kanpur, Agra, Meerut,
Varanasi, Prayagraj,
Ghaziabad, Gorakhpur,
Etawah, Firozabad, Mainpuri,
Sultanpur, Bulandsahar,

Faizabad, Moradabad, Pilibhit,
Chandausi, Orai, Akbarpur,
Maunath Bhanjan, Mirzapur,

Balia, Ghazipur, Chunar

Pt. Deen Dayal Upadhaya
Nagar, Azamgarh,
Shikohabad, Jaunpur

4 Letter of Award
issued. Work to
start after
availability of
land.

(Refer Annexure Il)

>

>

The State’s policy for use of treated water is
being notified.

Total sewage generation is around 5500 MLD
(80 % of water used). The State has 104 STPs
with installed capacity of 3200 MLD against
which the capacity utilization is 2248 MLD (68
%).

At present, nearly 410 MLD treated water is
being used in agriculture.

State is planning to get the treated water
utilized in thermal power plants.

The State has promulgated the Septage
policy on 31.10.2019.

State Mission for Clean Ganga, UP has
informed vide letter dated 7.12.2019 that the
State is implementing projects of tertiary
treatment and supply of treated water to
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Indian Qil Corporatin Ltd., Mathura and Panki
Power Plant in Kanpur.

» The Faecal and Septage Treatment Plant
projects have been implemented in Jhansi
and Unnao. Its under implementation on
Chunar.

7. Demarcation | Dept. of Partially Complied
of flood plain | Irrigation, (Work of setting up pillars initiated in Phase | on
zones and | U.P 1.06.2020).
preventing » Notification for identification of flood plain
encroachme zone in Segment B Phase | from Bijnore to
nts thereof Kanpur issued on 4.09.2020 and permanent
construction as per notification will be
removed by District Authority. Demarcation of
flood plain zone has been started, work is in
progress. 734 no.of pillars have been already
constructed against total 15293 pillars.
» For Phase I, identification of flood plain zone
by Central Water Commission is under process.
» For ecological flow, the notification dated
9.10.2018 in river Ganga from Bhimgoda
Barrage (Haridwar), Bijnore Barrage and
Narora Barrage is being complied with.
(Refer Annexure 1V)
8. Maintenance | Dept. of Partially Complied
of e-flow Irrigation, e-flow maintained only in Ganga, study of e-flow being
u.p done by IIT Delhi, report was expected to be received
in Dec,2020. The Committee has not received the
report yet.
9. Preventing Dept. of Partially Complied
dumping of | Urban » With regard to Ganga towns, 21 ULBs have
solid and | Development been declared and certified ODF status. 12
other waste ULBs given ODF++ status. All the ULBs doing
in and door to door collection.
around » There are 697 wards in 21 ULBs with door to
Ganga door collection of waste facility.

» Total waste generation in 21 towns is 3275 TPD
out of which the total capacity of mechanized
processing of 2650 TPD i.e 81 % is established
in 4 major towns i.e. Kanpur, Varanasi,
Prayagraj and Kannauj.

» Two plants of 140 TPD (Mirzapur-100TPD;
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Ballia-40TPD) had been awarded for
construction. Expected to be completed by
March 2021.

> In addition, three windrows based mechanized
plants (Farrukhabad/Ghazipur/Gangaghat-total
220 TPD) have been sanctioned and expected
to be complete by March 2021.

» This will enable mechanized processing plant
capacity to be around 3010 TPD i.e.92 %
against the total 3275 TPD.

» Decentralised scientific treatment of waste to
be done.

» MREF sanctioned in every ULB and construction
work under progress.

» 46 open dumps removed.

» No legacy waste within 1 km from the banks of
river Ganga. However, for accumulated legacy
waste in Prayagraj, Kanpur and Varanasi
tenders for empanelment of agencies for work
of bio-remediation of legacy waste were
floated.

» In Swachh Sarvekshan 2020, the 3 Best Ganga
Towns in different population range are from
U.P i.e Varanasi, Kannauj and Bithoor.

Strict enforcement for plastic ban in the State. 126
tonnes of banned plastic seized in the ULBs along river
Ganga and penalty of Rs.1.27 crore imposed.

10.

Clearing old
legacy waste
dump sites

Dept.of
Urban
Development,
u.p Jal
Nigam

Partially Complied

Delay due to tendering process.

For accumulated legacy waste in Prayagraj, Kanpur
and Varanasi, tenders for the empanelment of
agencies for the work of bio-remediation of the legacy
waste were floated by Jal Nigam Uttar Pradesh on 4th
November 2019 and refloated on 7th February 2020.

Work was expected to commence after monsoon
season. No further progress reported by U.P Jal
Nigam.

Details of few legacy waste dumpsite is given below:
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S.No. | City Quantity | Status
1. NOIDA- 1.0 Lakh | Completed
Sector 54 tonne
2. Prayagraj 0.1 Lakh | Completed
tonne
3. Meerut 3.0 Lakh | Completed
tonne
4. NOIDA 2.77 1.02 lakh
Sector 145 Lakh tonne
tonne remediated.
Remaining
is under
process
5. Agra 8 Lakh |5 lakh
tonne tonne
remediated.
Remaining
is under
process
6. Mathura 0.11 Completed
Lakh
tonne
Disposal of Legacy waste in the State is proposed to be
done by April, 2022.
(Refer Annexure lll)
11. | Preventing Mining Partially Complied
and Department | Enforcement (Feb,2020-upto Dec,2020)
regulating Number of raids = 14335
illegal sand Number of FIR lodged = 532
mining Number of complaint lodged = 1718
Compounding amount =60.73 crore
Integrated Mining Surveillance System (IMSS) rolled
out in the State. Geo fencing and PTZ cameras
installed in mining areas.
310 weigh bridges installed in mining areas and
integrated with State Command Centre.
(Refer Annexure V)
12. | Steps for | District Partially Complied
conservation | Administrati » State Govt. notified the Uttar Pradesh Ground
of on/ Water Management and Regulation Act,2019.
groundwater | CGWA » Rajya Sanrakshan Bhoojal Mission started in
particularly 2017-18.Under this mission, progress of some
with major works are given below (upto
reference to September,2020):

10
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critical, semi- Name of the Structure Target Progress
critical or Check Dam 4458 2487
over- Pond 66179 28982
exploited rejuvenation/construction
areas Farm pond 183726 | 169793
Distribution of | 203258 | 92705
Drip/Sprinkler System
The Minor Irrigation Dept. had constructed 5884 check
dams and 779 ponds and the target for 2020-21 is
construction of 183 check dams and 116 ponds.
13. | Restoration District Partially Complied
of water | Administrati » State has 7 wetlands listed as Ramsar Sites of
bodies. on International importance.
» The Environment, Forest and Climate Change
Dept. of Govt. of UP has identified 226
potential wetlands existing within 10 kms of
Ganga river and prepared a project for
conserving and sustainably managing these
Gangetic Floodplain wetlands in the state. This
project sanctioned by NMCG.
14. | Monitoring CPCB/UPPCB | Partially Complied
and UPPCB regularly monitoring the water quality of river
displaying of Ganga at 32 sampling points. Monitoring reports
water quality available on UPPCB website.
15. | Closing, till | UPPCB Partially Complied
compliance, During Dec, 2019-April 2020, 75 GPIs were found
all defaulting. UPPCB had issued show cause notices
establishme against 45 GPIs and closure order against 4.
nts near As per the meeting on 4.2.2020, it was reported that
river banks action has been taken to close 137 establishments
being run which are running without necessary STPs/ treatment
without facilities. EC to the tune of Rs19.59 crores was
necessary imposed out of which Rs 8 crores has been realized
STPs and
compliance
of
environment
al norms.
16. | Public Dept. of | Not Complied
awareness Urban (Public awareness programmes could not be
and Developmen | conducted due to covid-19 pandemic and lockdown in
involvement |t the last 3 months) pertaining to U. P. Jal Nigam.
for

11
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prevention
and control
of pollution
of Ganga.
17. | Afforestation | Dept. of | Partially Complied
and setting | Environment
up of |, Forest and | Project on Biodiversity Parks with estimated total cost
biodiversity | Climate 32381.755 lakhs submitted to NMCG. The NMCG
parks. Change, UP. | showed its limitation to fund the project and also
made certain observations regarding the location of
CPCB  may identified sites and costs involved through letter dated
take further 13.05.2020.
action to .
finalise and In July, 2020 the State planted 25 crore seedlings and
circulate the entire exercise was coordinated by Department of
s Environment, Forest and Climate Change, Government
Guidelines
for of Uttar Pradesh.
Biodiversity The Environment, Forest and Climate Change Dept. of
parks Uttar Pradesh has identified the sites for development
expeditiously of Bio-diversity Park in 25 districts in the main stem of
which  may Ganga and in 2 districts in Yamuna covering total area
be complied of 3591.984 hectares. The project proposal is being
with by the revised as per the guidelines of CPCB and will be
concerned implemented if NMCG approves the projects along
States  and with its funding.
status of
compliance
included in
the reports
to be filed
before this
Tribunal.
18. | CPCB and | CPCB/UPPCB | Partially Complied
SPCBs may |/ U.P Jal| Water quality report of Ganga available on UPPCB
periodically | Nigam website. Biological assessment of Ganga not yet
undertake started.
biological
assessment
of Ganga.
NMCG and
States
concerned
may depict
biological

12
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diversity of
Ganga in
public
domain
19. | Slaughter UPPCB 35 Slaughtering units are under operation. 25 units
houses discharge their treated effluent as per norms on land.
discharging 10 Units discharge their treated effluent as per norms
waste into into different drains which ultimately meets either
rivers river Yamuna/Ganga through tributary rivers. List of 10
number slaughter units is attached.
(Refer Annexurelll )
20. | Meetings at | Chief Meeting held on 2.12.2020. (For details refer
the level of | Secretary,UP | Annexure I)
Chief
Secretary in
this case

lIl. RECOMMENDATIONS BY THE OVERSIGHT COMMITTEE

1. Regarding chromium dump at Kanpur, it has been observed that no concrete action

regarding clearance of the dump has yet been taken. Tenders have been cancelled
and now re-assessment study for relaxing the conditions of tenders is being done.
Thereafter, fresh tenders shall be floated. This suggests that the removal of waste is
delayed approximately for the next six months. The Committee recommends that
Chief Secretary UP may personally look into this matter and a firm and quick decision

be taken in this matter so as to ensure compliance at the earliest.

. The Committee observed that tapping of drains is being done at a slow pace. In the

last six months, just two -three drains have been tapped. Moreover,
phytoremediation has also not been initiated in any of the untapped drains. The EC
of Rs.18 crore imposed earlier by CPCB on account of non-compliance of Hon’ble
NGT order of taking interim measures have not yet been deposited by the State
government. Furthermore, EC amount has increased due to non-compliance. State
Government instead of ensuring compliance has been making requests to extend
the timelines for completion of such works. This dilatory approach in completing the

assigned work seems unjustified. Chief Secretary UP may personally look into this

13




matter and ensure timely compliance. The State has total 104 STPs out of which 66
are operated and managed by U.P Jal Nigam. As per the report received by U.P Jal
Nigam it has been informed that 64 are operational while 2 are not. Further, no
information has been sent by Urban Development Department which manages the
remaining STPs. Department of Urban Development must submit a detailed report

within fifteen days from today.

It has been observed that State government has taken steps to control industrial
effluent discharge into Ganga and its tributaries. All GPIs have been directed to
install OCEMS along with PTZ camera with open access to UPPCB. The ETPs of
industrial units are monitored by UPPCB at its control room in Lucknow.
Furthermore, penalty has been imposed on defaulter units. The Committee
recommends that UPPCB shall conduct random inspections of such units and submit

a status report to NGT through the Oversight Committee in one month.

. The projects on sewage management of Rs. 160 Crores has been sanctioned for

covering all the 58 AMRUT towns in State with population of more than 1 lakh. Work
is under progress. Till date, only 2 FSSTPs could be completed which suggests that
pace of work is slow. ACS, Urban Development must ensure that timelines are met
and no unnecessary delays persist. A progress report in this matter be submitted to
NGT through the Oversight Committee by Department of Urban Development within

a month.

. The report regarding study of e-flow in rivers was expected to be received in

Dec,2020. No such report has yet been sent to the Committee. Irrigation dept. is

directed to submit the report at the earliest.

Project regarding Biodiversity park is being revised and thereafter shall be sent to
NMCG for approval. No further progress is reported in this issue so far. The
Committee suggests that pendency on account of revision of projects is not a valid
excuse. This project has been delayed by months now so it is recommended that
Principal Secretary, Forest Dept. must personally look into the matter and ensure

compliance within a month.

14



7. There is an urgent need for augmenting the treatment capacity of solid waste. the
smaller ULBs do not have dumping grounds/processing facilities. Out of total 652
ULBs, 70 have not been able to identify land for this purpose. It was earlier directed
that the State Government shall inform the time frame within which MRF facilities
i.e. 1 MRF facility per ULB will be set up for which funds were released last year.lIt is
recommended that Principal Secretary, Urban Development Dept. must submit an

action taken report in this regard within a month.

8. All the above issues are serious gaps in implementation. The Oversight Committee
recommends that Chief Secretary UP should review the progress of these issues with
the respective departments in his monthly review meeting to expedite

implementation.

The Member Secretary, UPPCB is directed to send this report to the Registrar General,
National Green Tribunal, Principal Bench, New Delhi for placing the same before the Hon’ble
Tribunal with a copy to the Chief Secretary, Government of Uttar Pradesh for necessary

action.

The report be uploaded on the website of the Committee.

02-02-2021 02-02-2021
X Anup Chandra Pandey X SVS Rathore
Dr Anup Chandra Pandey Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANUP CHANDRA PANDEY Signed by: SURENDRA VIKRAM SINGH RATHORE

February 02, 2021
Annexures: As above

Please visit our website: oscngt.upsdc.gov.in for more information.
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Annexure-2

Reply on Points of Discussion in OA 200/2014 “M. C. Mehta vs. Union of India”
for meeting of Oversight Committee, NG T, UP, Lucknow scheduled on 27.01.2021

at 11:00 am through V/C

Sl Points of Discussion Reply

1 HaS there been any Not related to U. P. Jal ngam
progress in removal of
Chromium dump at Rania?

Has CPCB calculated and
imposed EC?

2 | Status of Drains to be | The stretch of River Ganga in UP is divided in two phases viz Phase-
tapped. Deadlines for | | Segment B (Bijnor to Kanpur), and Phase-1I Segment B (Kanpur to
ongoing work was | UP border). The status of 1&D of drains discharging in River Ganga
01.07.2020 and for work | 35 follows:
not yet started was
31.12.2020 What is | Status of tapping of 86 drains in Phase-1, Segment-B: -
progress so far? o of

— 0.0
Sl. Description Drains
1 | Drains not requiring Tapping 9
2 | Drain Tapped 32
3 | Drainto be Covered in ongoing Schemes 26
4 | Drainto be Covered in sanctioned Schemes 10
5 Drain to be Covered in Projects Submitted for 8
approval
5 Drain to be Covered in Projects under 1
Preparation
Total 86
Status of tapping of 215 drains in Phase-11, Segment-B:-
. No. of
SI. Description Drains
1 | Drains not requiring Tapping 14
2 | Drain Tapped 82
3 | Drainto be Covered in ongoing Schemes 40
4 | Drainto be Covered in sanctioned Schemes 35
5 | Drain to be Covered in Projects Submitted for 20
approval
6 | Drain to be Covered in Projects under 17
Preparation
Total 215
List of Drains Annexed. (Annexure -1)
3 | As an interim measure bio | Not related to UP Jal Nigam.
/Phytoremedian work to be
started from 01.11.2019 on
untapped drains. What is
the current status with
reference to this work and
has EC imposed by CPCB
realized?

4 | At present how many | The State has 104 existing STPs out of which O & M of 66 STPs are
STP’s are functional and | being taken up by UPJN. The status of 66 STPs is as follows:-
how many are non- 1. Operational — 64 STPs.
operational? 2. Not operational - 02 STP i

. perationa s (at Banda, 4 MLD and Loni, 30
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SI.

Points of Discussion

Reply

Further, how many new
STPs are under
construction and what is
the target of their
completion?

Has CPCB calculated and
imposed EC on STPs
which did not meet the
timeline?

MLD).

To make these STPs operational, the bids received for rehabilitation
of these STPs have been approved by State Level Technical
Committee (SLTC) in the meeting held on 02.11.2020. LOA for Loni
STP has been issued to M/s VA Tech Wabag Limited on 24.11.2020
and is likely to be completed by 28.02.2021. LOA for Banda STP has
been issued to M/s Verdhmanh Engineering Works Pvt., Delhi Ltd.
on 25.11.2020 and is likely to be completed by 31.04.2021.

The list is annexed herewith. (Annexure — 2)

Not related to UP Jal Nigam.

What is the present Status
of CETPs in the state?
Provide complete details.

The report regarding e-
flow in rivers other than
Ganga from HIT Delhi was
to be received in
December, 2020. In case,
it has been received,
provide relevant
information.

Not related to UP Jal Nigam.

What latest enforcement
has been done to prevent
illegal sand  mining?
Provide latest data.

Not related to UP Jal Nigam.

Any action taken against
the slaughter houses for
discharging waste into
rivers?

Not related to UP Jal Nigam.

It was reported that in
Jajmau 20 MLD work has
started.  However, in
Banther, STP is at
sanctioning stage and at
Unnao at project
formulation stage.
Compensation  in  this
regard to be calculated by
CPCB. Details required
with reference to the three
STPs from UPPCB. U.P.
Jal Nigam and NMCG.

Not related to UP Jal Nigam.

10

Status of project of Rs.
245 crores sent for

Not related to UP Jal Nigam.
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Sl Points of Discussion Reply
development of
Biodiversity  parks to
NMCG.
11 | What is the status of | Notrelated to UP Jal Nigam.
demarcation of flood plain
zones and  preventing
encroachments on the river
banks? Provide details
regarding action taken for
encroachment.
12 | What is the current status | Letter of Acceptance has been issued for construction of 60 FSSTPs.
of FSSTP in the State? Installation of FSSTPs at Jhansi and Unnao has been completed and
construction at 54 locations is under progress. Status of 60 FSSTPs is
as follows:-
The State has proposed to cover all the ULBs by year 2023.
Name of City Nos. Status
Jhansi, Unnao 2 Operational
Loni, Lakhimpur, Raebareli, Modinagar, | 54 | Construction
Aligarh, Shahjahapur, Ayodhya, Shamli, started
Baraut, Hapur,Khurja, Hathras, Amroha,
Badaun, Farukhabad, Hardoi, Sitapur,
Bahraich, Gonda , Jhansi, Latitpur, Banda,
Fatehpur, Basti, Deoria, Saharanpur,
Mathura, Rampur, Mujaffarnagar,
Lucknow, Kanpur, Agra, Meerut,
Varanasi, Prayagraj, Ghaziabad,
Gorakhpur, Etawah, Firozabad, Mainpuri,
Sultanpur, Bulandsahar, Faizabad,
Moradabad, Pilibhit, Chandausi, Orai,
Akbarpur, Maunath Bhanjan, Mirzapur,
Balia, Ghazipur, Chunar
Pt. Deen Dayal Upadhaya nagar, 4 Letter of
Azamgarh, Shikohabad, Jaunpur Award
issued. Work
to start after
availability
of land.
13 | Has all the legacy waste | Not related to UP Jal Nigam.

dumpsites in the State
cleared off or has the work
of remediation initiated?
Work on all legacy waste
sites was to start from
March 202 failing which
the State has to pay
compensation. Has EC
been imposed?
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Details of under construction STPs in the State

Annexure - 2

SLN | Activ | Name &  Capacity of Expected Present Status

0 ity | Projects/Units Commissioning

(Existing and Required) dates of projects
Name Nos.|Capacity being
(MLD) | undertaken

1 STPs | Ramna 1 50 Mar-21 93.00%

2 & Ramnagar 1 10 Mar-21 85.00%

3 I&D | Mathura 1 30 Apr-21 82.06%

4 etc. | Shuklaganj 1 5 Oct-21 BEP under review

5 Unnao 1 15 Oct-21 26.50%

6 Kanpur 1 30 Oct-21 30.00%

7 Naini, Fafamau, | 3 72 Sep-21 37.50%

Jhunsi

8 Etawah 1 21 Apr-21 57.50%

9 Kasganj 1 15 Jul-21 57.50%

10 Sultanpur 3 17 Nov-21 24.00%

11 Jaunpur 1 30 Oct-21 18.50%

12 Chunar 1 0.01 Mar-21 85.00%

13 Muzaffarnagar 2 54.5 Feb-22 5.00%

14 Budhana 1 10 Feb-22 5.00%

15 Baghpat 1 14 Dec-21 24.50%

16 Moradabad 1 25 Mar-22 Land Issue

17 Lucknow 2 40 Dec-22 (LOA Issued on 17.09.2020 but

matter sub-judice)

18 Bulandshahar 1 40 Dec-21 76.00%

19 Hapur 1 30 Mar-22 40.00%

20 Mirzapur 1 7 Mar-22 60.00%

21 Bareilly 1 35 Mar-22 55.00%

22 Aligarh 1 45 May-21 68.00%

23 Rae Bareilly 1 18 Dec-21 70.00%

24 Etah 1 24 Dec-20 96.00%

25 Modinagar 1 20 Dec-20 90.00%

26 Shahjahanpur 1 40 Dec-22 3.00%

27 Lucknow 1 120 Dec-20 30.00% (As per letter no -6801
/nau-5-2020-35 Budget/2020
dt 31.12.2020 of Nagar Vikas,

GoUP, Balance works to be
funded under AMRUT, DPR
under prep.)

28 Jhansi 1 26 Mar-21 90.00%

29 Kanpur 1 15 Mar-21 98.00%

Total 35 | 79151
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Annexure-3

POINTS OF DISCUSSION WITH REGARD TO OA NO. 200/2014 M.C MEHTA VERSUS UNION OF INDIA

S.No

Points of discussion

Current Status

Has there been any progress in
removal of Chromium dump at
Rania? Has CPCB calculated and
imposed EC?

» For removal of Chromium waste dumped at Khanchandpur, Rania Kanpur Dehat,
the funds of Rs 23.44 Crore has been released by State Government and work is
being done by UPSIDA.

» Tender has been floated by UPSIDA for lifting of hazardous waste to nearby TSDF
and they have informed that they have floated tenders three times but only one
bid was received and the cost mentioned by bidder was more than the proposed
cost. So the tender has been cancelled. Fresh tenders will be floated with revised
tender conditions.

» Environmental Compensation of Rs 280.01 Crore imposed against six defaulter
units.

» D.M. Kanpur Dehat has issued RC against the defaulter six units. Chief Secretary,
Govt of UP has directed him to transfer the RC to D.M. Kanpur Nagar if property of
defaulters are in Kanpur Nagar.

Status of Drains to be tapped.
Deadlines for ongoing work was
1.7.2020 and for work not yet
started was 31.12.2020. What is
progress so far?

As per information provided by U.P. Jal Nigam on 22.01.2020

The stretch of River Ganga in UP is divided in two phases viz Phase-lI Segment B (Bijnor
to Kanpur), and Phase-Il Segment B (Kanpur to UP border). The status of I&D of drains
discharging in River Ganga as follows:

Status of tapping of 86 identified drains in Phase-l, Segment-B

Description No. of drains
Tapping Not Required 9
Partially Tapped 5
Tapped 32
Untapped 40
A. | To be tapped in project under Construction 26
B. | To be tapped in sanctioned projects (Under 10
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tendering)

To be tapped in project under preparation

Total

86

Status of progress of tapping of 215 drains in Phase-Il:-

Description No. of drains
Tapping Not Required 14
Partially Tapped 1
Tapped 82
Untapped 118
A. | To be tapped in project under Construction 33
B. | To be tapped in sanctioned projects (Under tendering) 35
C. | To be tapped in project under preparation 50
Total 215
List of Drains Annexed.
As an interim measure | Pertains to Urban Development Department.
bio/phytoremediation work to be
started from 1.11.2019 on
untapped drains. What is the
current status with reference to
this work and has EC imposed by
CPCB realized?
At present how many STPs are | Status of Sewage Treatment Plants (STPs) in Uttar Pradesh
functional and how many are non- S.N Sewage Treatment Plant in UP Number
operational? Further, how many
new STPs are under construction
and what is the target of their 1 Total STP (Operational + Not Operational) 105

completion? Has CPCB calculated
and imposed EC on STPs which did
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not meet the timelines?

Operational STP 100
2 STP Achieving Norms 81
STP Not Achieving Norms 19
3 STP Not In Operation 5
4 STP in under Construction 62

What is the present status of CETPs
in the state? Provide complete
details.

Status of Common Effluent Treatment Plants (CETPs) in Uttar Pradesh

S.N CETPs in UP Number

Total CETP (Operational + Not
Operational)

Operational CETP
2 CETP Achieving Norms 6
CETP Not Achieving Norms

3 CETP Not In Operation 0

The report regarding e-flow in
rivers other than Ganga from IIT
Delhi was to be received in
December, 2020. In case, it has
been received, provide relevant
information.

As per information provided by Irrigation Deptartment on 15.01.2020

Government of India, Notified the minimum environmental flow (E-Flow) at Bhimgoda

(Haridwar) Barrage, Bijnor Barrage, Narora Barrage & Kanpur Barrage by the Gazette
Notification no. 4009 dated 10.10.2018

The irrigation department tried their best to maintain the E-flow at the

downstream of the barrages are complying the Hon’ble NGT order for maintaining
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minimum environmental flow (E-Flow) at Bhimgoda (Haridwar) Barrage, Bijnor Barrage,
Narora Barrage& Kanpur Barrage as per Gazette of India Notification.

E-flow in rivers other than Ganga from IIT Delhi is to be obtained from Irrigation
Department

What latest enforcement has been
done to prevent illegal sand
mining? Provide latest data.

Pertains to Mining department.

Any action taken against the
slaughter houses for discharging
waste into rivers?

35 Number Slaughtering units are under operation. 25 units discharge their treated
effluent as per norms on land. 10 Units discharge their treated effluent as per norms
into different drains which ultimately meets either river Yamuna/Ganga through
tributary rivers. List of 10 number slaughter units is attached.

It was reported that in Jajmau 20
MLD work has started. However, in
Banther, STP is at sanctioning stage
and at Unnao at project
formulation stage. Compensation
in this regard to be calculated by
CPCB. Details required with
reference to the three STPs from
UPPCB, U.P.Jal Nigam and NMCG.

20 MLD CETP Jajmau

» All the operational Tannery units have installed PETP. At present PETP treated
effluent of tanneries goes to CETP of 36 MLD capacity (9 MLD Tannery Effluent and
27 MLD Domestic Effluent), operated by UP Jal Nigam. This treated effluent is
mixed with treated domestic effluent from STP installed at Jajmau CETP area and is
discharged through irrigation channel.

» For Jajmau Tannery cluster, NMCG has approved 20 MLD CETP (dilution based) as
per NGT direction worth Rs. 554 Crore. The proposal was consented by the tannery
association and the Government of U.P.

» The SPV has committed to contribute Rs. 25 crore and has proposed to bear the
estimated cost of Rs. 137 Crore for modified PETP. Rest 392 Crores will be borne
by NMCG.

» SPV has allotted the work of construction of CETP to M/s VA Tech Wa Bag Ltd. after
finalizing the tender and estimated time of completion is 24 months i.e. December
2021

15 MLD STP Village-Dakari, Pargana-Hadaha,Unnao

e State board has issued Consent to Establish (CTE) to U.P. Jal Nigam, Unnao for
installation of 15 MLD capacity SBR technology based STP at Village-Dakari,
Pargana-Hadaha, Tehsil and District-Unnao under Namami Gange Programme.
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Presently STP is under construction and completion period of this STP is October,
2021 as information provided by U.P. Jal Nigam, Unnao.

5 MLD STP Village-Katari Peeperkheda, Gangaghat, Shuklaganj Unnao

e State board has issued Consent to Establish (CTE) to U.P. Jal Nigam, Unnao for
installation of 5 MLD capacity SBR technology based STP at Village-Katari
Peeperkheda, Gangaghat, Shuklaganj, Tehsil and District-Unnao under Namami
Gange Programme. Presently construction work of STP is not started due to land
dispute. Completion period of this STP is October, 2021 as information provided by
U.P. Jal Nigam, Unnao.

10

Status of Project of Rs.245 crores
sent for development of
Biodiversity parks to NMCG.

Pertains to SMCG/ Environment, Forest and Climage Change Department.

11

What is the status of demarcation
of flood plain zones and preventing
encroachments on the river banks?
Provide details regarding action
taken for encroachments.

As per information provided by Irrigation Deptartment on 15.01.2020

Notification for Flood Plain issued by UP Government wide No.-164/2020/2031/20-27-
SI-4-07 (NGT) /16TC, dated 04-09-2020.

Flood Plain demarcation on Ground is in progress.983 No. Pillars have been Constructed
and fixed as flood plain zone boundry pillars.

12

What is the current status of
FSSTPs in the State?

13

Has all the legacy waste dumpsites
in the State cleared off or has the
work of remediation initiated?
Work on all legacy waste sites was
to start from March 2020 failing

which the State has to pay
compensation. Has EC been
imposed?

Legacy Waste Treatment :

S.N. City Quantity Status

1. Noida-Sector 54 1.0 Lakh Ton | Completed

2. Prayagraj 0.1 Lakh Ton | Completed

3. Meerut 3.0 Lakh Ton | Completed

4. Noida Sector- 2.77 Lakh Ton | 1.02 Lakh Ton remediated. Remaining

145 1.75 Lakh Ton under process.
5. | Agra 8 Lakh Ton 5 Lakh Ton waste remediated.
Project completion by December 2020

6. Mathura 0.11 Lakh Ton | Completed

Disposal of Legacy waste in the State is proposed to be done by April, 2022.
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Annexure-4

Chief Engineer (Ganga), Irrigation & Water
Resource Department, UP

Compliance Status of Ho’ble NGT Judgment dated 13" August 2020 in
the matter of OA No. 200/2014 MC Mehta Vs Urion of India and

Others
Para Direction form Hon’ble NGT dated Compliance
No. 13.08.2020 :
28ii(c) | Demarcation of flood plain zones Notification for Flood Plain was
and preventin: enc_roachments issued by U® Government wide No.
thereof. 164/2020/2021/20-27-51-4-07  (NGT)
/16TC, dated (14-09-2020.
Flood Plain demarcation on Ground is
in progress. 983 Pillars have been
Constructed and fixed as flood plain
zone bounda ¢ pillars
28 ii (d) | Maintenance of &-flow Governmen' of india, Notified the

minimum environmental flow (E-
Flow) at Bhimgoda (Haridwar)
Barrage, Binor Barrage, Narora
Barrage &- kanpur Barrage by the
Gazette Notification no. 4009 dated
10.10.2018

The irrigation department has
tried its the: best to maintain the £
flow .at the downstream of the
barrages anc is complying with the
Hon'ble NGT order for maintaining
minimum ewvironmental flow (E-
Flow) at’~ Bhimgoda (Haridwar)
Barrage, Binor Barrage, Narora
Barrage& Kenpur Barrage as per

Gazette of india Notification.

-
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Annexure-5

Directorate of Geology and Mining, UP

NGT, UP Lucknow in the matter of O.A. NO. 200/2014

M.C. Mehta vs Union of India

Date 25.01.2021

/i, qor /atesy anfe & wree A arder @14
?q @1 T srfaEiEmE fGamar—2020 @)

&1 fqaver —
| Sr. Points Details
lnﬂ. Number of raids 3y @ / uRkded P 14335 WHRUI q
Hrgarer Tl |
2 Number of FIRs lodged TR AT A 532 UH0SIS03TRO Tul bRl
T |
3 Number of complaints| d @& =ardTerdl § 1718 yRarg diford
lodged fh T 2
4 Compounding amount HO0 60.73 TRS DI SR Hﬁﬂﬁ‘rf P wU H
T BT R
3 Status  of  integrated IMSS & J=RTd WEHH &= @ Geo-fencing,
Mining Surveillance | FRRT a6 /ART @ @IET W Pz Camera,
:yslem (IMSS) in the & & W Pt vers R @RS $ aEsi
tate
Dot o e @ A9 ¥F FW I Weigh-Bridge A
installed in mining areas o & ¥ faemer Rera PHITS JTY A
and integrated with State Integrate faar T 8| qoE F 36000 arg=l
Command Centre. P USTOROT AT 310 Weigh-Bridge ¥J1fud
L fsd M &

Rerailetrard

\
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Annexure-6

Status of 86 drains in Phase - |, Segment - B

S.No City/Town Name of Drain River Average Flow Whether drain is If not tapped, any Name of STP Capacity of Status of STP ti Remarks
Discharge Tapped to STP / interim measures taken STP 01.07.2020
(MLD) Untapped 101.07.2020 (MLD) (Operational/Under
YES/ NO construction/DPR
(If yes pravide details) Phase/Under Tendering)
i Bijnor Hemraj drain/Bijnor drain Ganga 6.4 Tapped Information to be provided Bijnour STP 24 Operational .
by ULB
2 Nazibabad Chhaiya Dr: Ganga 4.66 Tapping not required -do- N.A. N. A. N.A. Not pertaining to U. P. Jal Nigam. Industrial drain, action to be taken
by UPPCB.
3 Khata - Tapping not reguired -da- N. A. N.A. NOAL E ! Nigam. Industrial drain, action to be taken
by UPPCB.
q Modinagar - Untapped -do- Modinagar STP 20 Under Censtruction Sewer Network is being laid under AMRUT. Upon commpletion, the
sewage will flow throough the sewer line resultin in no discharge in
the drain.
Progress - 90.00 % as on 15.01.2021
] Meerut Abu Nallah-1 39.22 Untapped -da- Pratap Vihar STP 14 N. A PFR submitted to SMCG dated 21.10.2020
6 Meerut Abu Nallah-2 145.95 Untapped -do- Kamalpur STP 220 Under Tendering. Revised AARES has been issued on 06.05.2020 and Bid document is
7 Meerut Slaughter House Drain 113.73 Untapped -da- Kamalpur STP 220 Under Tendering being prepared by NMCG
/Odean Nala
8 Gharmuktheshwar Garh Drain Ganga 4 Tapped -da- Garh STP 34 Operational -
9 Ghaziabad Fuldhera drain Ganga - Tapping not required -da- N A, N.A. N.A. Not pertaining to U, P. Jal Nigam. Industrial drain, action to be taken
by UPPCB.
10 Rampur Rampur drain Ramganga - Tapped -do- Moradabad STP 14815 -
11 Moradabad ligar Colony Ramganga 2.59 Tapped -do- Moradabad STP 58 -
12 Moradabad Katghar Railway Station Ramganga 1.3 Tapped -do- Moradabad STP 58 Operatianal -
Drain
13 Moradabad Prabhat Nagar drain (near Ramganga 1.73 Tapped -do- Moradabad STP 58 Cperational -
Chandausi Road)
14 Moradabad lama Masjid Left Drain Ramganga 0.5 Tapped -do- Moradabad STP 58 Qperatianal -
15 Moradabad Jama Masjid Right Drain Ramganga a9 Tapped -do- Moradabad 5TP 58 Qperational -
16 Moradabad Lalbagh Drain Ramganga 1.73 Tapped -do- Maoradabad STP 58 Operational -
17 Moradabad Nawabpura Drain 1st Ramganga 1.3 Tapped -do- Moradabad STP 58 QOperational -
18 Moradabad Nawabpura Drain 2nd Ramganga 1.3 Tapped -do- Moradabad STP 58 -
19 Moradabad Ghosiyan Orain Ramganga 13, Tapped -do- Moradabad STP 58 -
20 Moradabad Jhabbu Ka Nala Ramganga 3.46 Tapped -do- Moradabad 5TP 58 Operational -
21 Moradabad Daheria/ Dateria Drain Ramganga 3.02 Tapped -do- Maradabad STP 58 Qperational
22 Moradabad Chakkar Ki Milak Ramganga 25 Untapped -do- Moradabad STP 58 Under Canstruction Work is under Progress
[Mukarampur)
23 Meradabad Barbalan Drain Ramganga 1.73 Untapped -do- Moradabad STP 58 Under Construction Work is under Progress
24 Moradabad Kudaghar Drain Ramganga 6.05 Untapped -do- Moradabad STP 58 Under Construction Work is under Progress
25 Moradabad Vivekanand Hospital Drain Ramganga 108 Untapped -do- Moradabad STP 25 Under Construction LOA issued in Mar-2020 but Land is under Legal dispute. The issue of
(Left) land matter is under review at Hon'ble High Caurt, Allahabad and
25 Maradabad Vivekanand Hospital Drain Ramganga 2.61 Untapped -do- Moradabad STP 25 Under Construction Revenue court. Alternate land is being identified by District
{Right)
27 Maradabad MIT Drain R g 7.5 Untapped -do- Moradabad STP 25 Under Construction
28 Maradabad Moksh Dham Drain R 7.22 Untapped -do- Moradabad STP 25 Under Construction
29 Maradabad TDI City Drain Ramganga 4.86 Untapped -do- Moradabad STP 25 Under Construction
30 Moradabad Moradabad drain [Karula Ramganga 26.11 Untapped -do- M. A N A, N. A, PFR submitted ta NMCG on dated 18.09.2020 for approval
drain)
31 Amraha Bagad drain {river) Ganga - Tapping not required -do- N, A. N. A N. A. Not pertaining to U. P. Jal Nigam. Industrial drain, action to be taken
by UPPCB.
32 Hapur Chhoiya Drain - Tapping not required -do- M. A N. A, Not pertaining to U. P. Jal Nigam. Industrial drain, action to be taken
by UPPCB.
33 Hapur Hapur Drain 6 Untapped -da- Hapur STP 30 Under Construction Sewer Network is being laid under AMRUT. Upon commpletion, the
sewage flow throough the sewer line resultin in no discharge in
the drain.
Progress - 40.00 % as on 15.01.2021
34 Hapur Hapur Drain-1 (City drain} Kali 25 Untapped -do- N. A N. A N. A. DPR under review at HQ, UPIN, Lucknow.
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S. No City/Town Name of Drain River Average Flow Whether drain is If not tapped, any Name of STP Capacity of Status of STP till Remarks
Discharge Tapped to STP/ | interim measures taken STP 01.07.2020
(MLD) Untapped till 01.07.2020 {MLD) (Operational/Under
YES/ NO construction/DPR
(If yes provide details) Phase/Under Tendering)
35 Bulandshahr Manan Road Nalla Kali 77 Untapped -do- Bulandshahar STP 40 Under Construction Sewer Network is being laid under AMRUT. Upon commpletion, the
{Bulandshahr 1) sewage will flow throough the sewer line resultin in no discharge in
36 ndshahr Adil nagar Nala 215 Untapped -do- Bulandshahar STP 40 Under Construction the drain.
37 Bulandshahr Chandbari Road 6.18 Untapped -do- Bulandshahar STP 40 Under Construction Progress - 76.00 %35 on 15.01.2021
(Bulandshahr 1)
38 Bulandshahr Cheel ghat 0.88 Untapped -da- Bulandshahar STP 40 Under Construction
39 Bulandshahr Narshal ghat 2.41 Untapped -do- Bulandshahar 5TP 40 Under Construction
40 Bulandshahr Adii Nagar 2 - Untapped -do- Bulandshahar STP 40 Under Construction
41 Bulandshahr Kasai Bada 0.85 Untapped -do- Bulandshahar STP 40 Under Construction
42 Bulandshahr Faisalabad road 3.25 Untapped -do- Bulandshahar STP 40 Under Construction
43 Bulandshahr Behind Shanidev mandir - Untapped -do- Bulandshahar STP 40 Under Construction
44 Bulandshahr Devipura 1.65 Untapped -do- Bulandshahar STP 40 Under Canstruction
45 Bulandshahr dge Dhameda Road 0.34 Untapped -do- Bulandshahar STP 40 Under Construction
46 Bulandshahr Behind chamunda mandir 0.4 Untapped -do- Bulandshahar STP 40 Under Construction
47 Debai Neem nala - Tapping not required -do- N.A. N. A, N.A. Dry drain, not req g tapping
(Bulandshahar) B
48 Gulacthi Gulaathi Drain 6.91 Untapped -do- N. A N.A N. A. OPR submitted to NMCG on 04.08.2020 for approval
49 Sechara Nohra drain {Nasiya drain) f 5.88 Tapping not required -do- N.A. N.A N. A. BQOD is less than 3 me/l hence requires no treatment
50 Anupsahar Anupsahar STP Drain-1 Ganga 0.81 Tapped -do- Anupshahar STP 1.7 Operational -
51 Anupsahar Anupsahar STP Drain-2 Ganga 1.76 Tapped -do-
52 Deveranaiya Nala Ramganga 62 Untapped -do- 63 Under Tendering Tender ta be invited. Bid document is being prepared by NMCG.
Registry of 1 (8000 sg. m} among 2 parcel of private land has been
53 Chawri Nala (Chodari) Ramganga Untapped -do- 63 Under Tendering completed. For other parcel of land, conversion of land use is under
process at district administration level.
54 akatiya Nala Ramganga Untapped -do- 63 Under Tendering
55 Kasganj Kasganj drain Kali 127 Untapped -do- Kasganj STP 15 Under Construction Work in prograss.
Progress - 56.50% as on 15.01.2021
56 Farrukhabad Bhairoghat drain {Tokaghat) Ganga 4 Untapped -do- Farrukhabad-Fatehgarh 43 Under Tendering Revised AAZ ES has been issued on 12.01.2021 by NMCG
STP
57 Farrukhabad Dhinapur drain Ganga 1 Untapped -de- Under Tendering
58 Fatehgarh Hathikhana Nala Ganga 6.88 Untapped -do- Under Tendering
59 Fatehgarh Bargadiya Ghat drain Ganga 1.31 Untapped Under Tendering
60 Fatehgarh Cantt Nalla Ganga 3.44 Untapped Under Tendering
61 Kannauj Patta Nala Kali 7 Tapped -do- Kannauj 13 Operational -
82 Kannauj Chhemkali temple to Kali 3 Tapped -do- Kannauj 13 QOperational -
Nadangapur village {Adanga
nalla)
63 Kannauyj Tammi house to Sadkapur 2 Tapped -do- Kannauj 13 Cperational -
Village {Tammi nalla)
64 Kanpur Air force Nala Ganga - Tapping not required -do- N A N. A. N. A Storm water drain, Not to be tapped
85 Kanpur Permiya Nala Ganga 6.38 Tapped -do- Cluster of STPs at - QOperational -
lajmau
66 Kanpur Sisamau Nala Ganga 140.146 Tapped -do- Cluster of STPs at - Operational -
Jajmau
67 Kanpur Tefeo Nala Ganga 043 Tapped -do- Cluster of STPs at - Operational -
Jajmau
68 Kanpur Parmath drain Ganga 1.78 Tapped -do- Cluster of STPs at - Operational -
Jajmau
69 Kanpur Muir drain Ganga 3.25 Tapped -do- Cluster of STPs at - Operational -
Jajmau
70 Kanpur Police line drain Ganga 0.79 Tapped -do- Cluster af STPs at - Operational -
Jajmay
7 Kanpur Jail drain Ganga 1.22 Tapped -do- Cluster of STPs at - Cperational -
lajmau
72 Kanpur Bhagwatdas (Guptarghat Ganga 238 Tapped -do- Cluster of STPs at - Qperational -
Nala) Jajmau
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S.No City/Town Name of Drain River Average Flow Whether drain is If not tapped, any Name of STP Capacity of Status of STP till Remarks
Discharge Tapped to STP / interim measures taken STP 01.07.2020
{MLD} Untapped till 01.07.2020 (MLD}) {Operational /Under
YES/ NO construction/DPR
(if yes provide details) Phase/Under Tendering)
73 Kanpur €0D Nala Pandu 8.81 Tapped Bingawan 210 Operational -
74 Kanpur Ranighat drain Ganga 1.89 Partially Tapped Cluster of STPs at - QOperational DPR submitted to NMCG on 04.08.2020 for approval.
Jajmau
75 Kanpur Dabka Nalia-! Ganga 2.56 Tapped -dg- Cluster of STPs at - Operational IR
Jajmau
76 Kanpur Shetla Bazar (Bangalighat Ganga 5.75 Tapped -de- Cluster of STPs at - Cperational -
nala) Jajmau 3
77 Kanpur Budhiya ghat Drain Ganga 234 Tapped -do- Cluster of STPs at - Operational -
Jajmau
78 Kanpur Wazidpur Nalla Ganga 7.66 -dg- Cluster of STPs at Operational -
Jajmau__
73 Kanpur Ganda Nala Pandu 55.09 -do- Bingawan STP 210 Operational OPR submitted for approval, 13.07 cr
80 Kanpur Halwa Khand Nala Pandu 1144 -do- Bingawan STP 210 Operational DPR submitted for approval, 13.07 cr
81 Kanpur Panki Nala (Thermal power) Pandu 30 Untapped -do- Pankha STP 30 Under Canstruction Work in progress.
Progress - 30.00% as on 15.01.2021
82 Kanpur ICI Nala Pandu 40 Untapped -da- Pankha STP 30 Under Constructicn
83 Kanpur Satti Chaurd' Ganga 2 Partially tapped -do- N. A, N. A. N. A, DPR submitted to NMCG on 04.08.2020 for approval.
84 Kanpur Golaghat Nala Ganga 1.44 Partially tapped -da- M. A, N.A. N.A. OPR submitted to NMCG on 04.08.2020 for approval.
85 Unnao Loni Drain Ganga - Tapping not required -do- N.A. N. A, N. A, Lani Drain carries Approx 2.0 MLD untreated domestic waste water
from the habitation of some part of Unnao city and approx 5.72 MLD
Industrial treated water of Industrial area Site -1 & Site - 2, Chandpur
and Jamuka, Unnao. Loni drain covering the distance of about 60 K.M.
from Unnao city often remains dry near Bihar, District Unnao before
meeting to the River Ganga.
86 Unnao City Jail Orain (Dakari drain) Ganga 19.33 Untapped -do- Unnao STP 15 Under Construction Construction of 1&D work with 15 MLD STP at Unnao, including
operation and maintenance of 15 years on HAM based PPP mode has
been awarded M/s ShappoorliPallonji and Campany Private Limited.
Mumbai.
Progress - 26.54 % as on 15.01.2021
Summary
Description No. of drains
Tapping Not Required 9
Partially Tapped 5
Tapped 32
Untapped 40
A. |To be tapped in project under Construction 26
B.|To be tapped in sanctioned projects [Under tendering 10
C.{To be tapped in project under preparation 4
Total 86
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Status of 215 drains in Phase - Il, Segment - B

S.No City/Town Name of Drain River Average Flow Whether drain is If not tapped, any Name of STP Capacity of Status of STP Remarks
Discharge Tapped to STP/ interim measures taken STP 01.07.2020
(MLD) Untapped till 01.07.2020 (MLD) (Operational/Under
YES/ NO construction/DPR
(If yes provide details) Phase/Under Tendering)
1 Balli Kathar Nala at the around of Ballia city Ganga 17 Untapped Information to be provided 19.6 Under Construction DPR for remaining works sent to SMCG dated 30.09.2020
by ULB
2 Bhadohi Chauri Nala Varuna 2.67 Untapped -do- N.A. DPR sent to PPRBD, U.P.J.N., Lucknow and is under review at HQ,
3 Bhadohi Rajpura Nala Varuna 433 Untapped -do- N.A. Leve!
4 Bhadohi Mamdopur Nala Varuna 399 Untapped -do- N.A
5 Chunar NAGARPU Jarga 0.091 Tapping not required -dg- N.A. Nat proposed to be intercepted and diverted as the same are
6 Chunar TEAKAUR NAGARPUR Jargo 0.100 Tapping not required -do- N.A. falling inta River Jargo which finally meets River Ganga in the
7 Chunar BHARATPUR KABRISTAN Jargo 0.154 Tapping not wmmc?mn_ -do- N.A. downstream at an approximate distance of 16 kms. River Jargo
8 Chunar BHARATPUR TRIMOHANI Jargo 0.134 Tapping not _.mmc:ma -do- N.A. dries in dry weather before meeting River Ganga therefare no 18D
9 Chunar SADDUPUR NAIPURWA largo 0.960 Tapping not required -do- N.A. is proposed for drains falling into River Jargo.
10 Chunar PASHU CHIKITSALAYA Jargo 0.126 Tapping not required -do- N.A.
11 {Chunar NAGAR PALIKA Jargo 0224 Tapping not required -do- N.A.
12 {Chunar PARADE GROUND Jargo 0.300 Tapping not required -do- LA MN.A. N.A.
13 |Chunar TAMBALGAN] NALA . Ganga 0.046 Untapped -do- Chunar FSTP 001 Under Censtruction DPR for [ & D of drains and construction of STP was earlier
14  |Chunar DARGAHSHAREEF NALA Ganga 0.319 Untapped -do- Chunar FSTP 0.01 Under Censtruction approved by NMCG. The tender could not be finalised because the
15 |Chunar BHAIRAMGAN] EAST NALA Ganga 0.081 Untapped -da- Chunar FSTP 0.01 Under Construction price quoted by the participating firms were too high in
16 |Chunar BHAIRAMGAN) WEST NALA Ganga 0.062 Untapped -do- Chunar FSTP 001 Under Construction camparsion to the appraved estimate provisions. In view of
17 |Chunar TEKAUR BAST| NORTH Ganga 0.039 Untapped -do- Chunar FSTP 0.01 Under Construction above, the bids received were rejcted by NMCG. The bids for this
18 Chunar TEKAUR BAST] SOUTH Ganga 0.098 Untapped -do- Chunar FSTP 0.01 Under Construction work were reinvited, 3 times, but no firm participated in the
19 Chunar SANTOSHI MATA MANDIR NALA Ganga 0.125 Untapped -do- Chunar FSTP 0.01 Under Construction bidding process. Subsequently, project for FSTP was approved and
20 Chunar POST CFFICE SOUTH DRAIN Ganga 0.393 Untapped -do- Chunar FSTP 0.01 Under Construction is under execution. Upon completion of this project, the organic
21 Chunar POST OFFICE NORTH DRAIN Ganga 0.335 Untapped -do- Chunar FSTP 0.01 Under Construction load reaching river Ganga will get reduced considerably.
22 Chunar GANGESHWAR NISHAD PARK DRAIN Ganga 0.083 Untapped -do- Chunar FSTP 0.01 Under Constructicn
23 Chunar BALUGHAT DRAIN Ganga 0.085 Untapped -do- Chunar FSTP 0.01 Under Constructicn
24 Chunar BELBEER GHAT DRAIN Ganga 0.042 Untapped -do- Chunar FSTP 0.01 Under Canstruction
25  |Chunar CHOURA MATA DRAIN Ganga 0.125 Untapped -do- Chunar FSTP 0.01 Under Construction
26 Chunar KASHI RAM AWAS DRAIN Ganpa 0.377 Untapped -do- Chunar FSTP 0.01 Under Construction
27 Dalmau Padva Nala/{Muraibagh) Shankar Ganga 2.68 Untapped -do- N.A. PFR submitted to NMCG on 18.09.2020
Nagar
28 Dalmau Bada Math - Chhota Math ke bich ka Ganga Untapped -do- N.A N.A, N.A. PFR submitted to NMCG on 18.09.2020
Nala/(Sherandajpur]
29 Dalmau Busda Ghat ka Nala/{Sherandajpur) Ganga Untapped -do- N.A. N.A, N.A. PFR submitted to NMCG on 18.09.2020
30 |Dalmau Shukla Ghat ka Nala/(Sherandajpur) Ganga Untapped -do- N.A. N.A. N.A. PFR submitted to NMCG on 18.09.2020
3
31 |Dalmau Pathvari Ghat ka Nala/(T| Ganga Untapped -do- N.A N.A N.A. PFR submitted to NMCG an 18.09.2020
32 Dalmau Soarakh Ghat Murcop Ganga Untapped -do- N.AL N.A. N.A, PFR submitted to NMCG an 18.09.2020
Nala/(Tikaitgan]
33 Dalmau Muskatpal Nala Ganga Untapped -da- N.A. N.A. N.A. PFR submitted to NMCG on 18.09.2020
34 Dalmau Shivala Ghat Nala Ganga Untapped -do- N.A. N.A. N.A.
35 Dalmau Raja Tiloi Ghat Nafa/Mo. Ganga Untapped -do- N.A. N.A, N.A, PFR submitted to NMCG on 18.09.2020
sherndajpur{Deen shah Gaora Ghat)
36 |Fatehpur Tambeshear Mandir to Mitthanpur Yamuna - Tapping not required -do- N.A. N.A. N.A. Dry weather flow from the town doesn't reach the river.
37 Fatehpur Navabag to Lodhiganj Yamuna - Tapping not required -do- N.A. N.A. N.A. Dry weather flow from the town doesn't reach the river.
38 Fatehpur Joniha Chauraha to Jhaupur Yamuna - Tapping not required -do- N.A. N.A. N.A. Dry weather flow from the town doesn't reach the river.
39 |Ghazipur HARIZAN BASTI Ganga 0.02 Untapped -do- Ghazipur STP 21 Under Tendering AABES issued on 28.05.2020. Financial Bid opened on 18.12.2020
40 |Ghazipur SAMSHAN GHAT Ganga 0.103 Untapped -do- Ghazipur STP 21 Under Tendering and is under evaluation.
41  |Ghazipur RUI MANDI Ganga 0.018 Untapped -do- Ghazipur STP 21 Under Tendering
42 |Ghazipur BUDHAVA MAHADEVA Ganga 0.049 Untapped -do- Ghazipur STP 21 Under Tendering
43 |Ghazipur MUGAL PURA Ganga 0.027 Untapped -do- Ghazipur STP 21 Under Tendering
44 Ghazipur POSTA GHAT Ganga 0.027 Untapped -do- Ghazipur STP 21 Under Tendering.
a5 Ghazipur KHIRKI GHAT Ganga 0.025 Untapped -do- Ghazipur STP 21 Under Tendering
a6 Ghazipur THERI BAZAR Ganga 0.025 Untapped -do- Ghazipur STP 21 Under Tendering
a7 Ghazipur ANZAHI GHAT Ganga 391 Untapped -do- Ghazipur STP 21 Under Tendering
48  |Ghazipur CHETNAT GHAT Ganga 0686 Untapped -do- Ghazipur 5TP 21 Under Tendering
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S. No City/Town Name of Drain River Average Flow Whether drain is If not tapped, any Name of STP Capacity of Status of STP till Remarks
Discharge Tapped to 5TP / interim measures taken STP 01.07.2020
{MLD) Untapped till 01.07.2020 {MLD) {Operational/Under
YES/ NO construction/DPR
{if yes provide details) Phase/Under Tendering)
49 |Ghazipur STIMER GHAT Ganga 3.241 Untapped -do- Ghazipur STP 21 Under Tendering
50 |Ghazipur GOLA GHAT Ganga 0.102 Untapped -do- Ghazipur STP 21 Under Tendering
51 |Ghazipur MAKSUD GHAT Ganga 0.018 Untapped -do- Ghazipur STP 21 Under Tendering
52 |Ghazipur COLLECTER GHAT Ganga Untapped -do- Ghazipur STP 21 Under Tendering 0
53 |Ghazipur DADRI GHAT Ganga 3.233 Untapped -do- Ghazipur STP yag Under Tendering
54  |Ghazipur SAI MANDIR Ganga 3.119 Untapped -do- Ghazipur STP 21 Under Tendering
55  |Ghazipur NAUP Ganga 0018 Untapped -do- Ghazipur STP 21 Under Tendering
56  |Ghazipur AFIM FACTGRY COLONY Ganga 0.018 Untapped -tde- Ghazipur STP 3 Under Tendering
57 |Ghazipur MAHALA BASTI (SIKANDPUR) Ganga 0.02 Untapped -de- Ghazipur STP. 21 Under Tendering
58 |Ghazipur D.M BANGLO Ganga 3.141 Untapped -do- Ghazipur STP 21 Under Tendering
59  |Ghazipur PEAR NAGAR Ganga 0.027 Untapped -do- Ghazipur STP 21 Under Tendering
60 |Ghazipur BADA MAHADEVA (GORA BAZAR) Ganga 3.91 Untapped -do- Ghazipur STP 21 Under Tendering
61 Ghazipur BADA MAHADEVA (ADARSH BAZAR] Ganga 1.27 Untapped -do- Ghazipur STP 21 Under Tendering
62  |Kunda Ganda Nala Raiyapur Ganga - Tapping not required -do- N.A. N.A, N.A. Dry weather flow from the town doesn't discharge into the river.
€3 Kunda Taar Nala Babaganj . Ganga - Tapping not required -do- NA. N.A. N.A,
64 Kunda Ganda Nala Baraipur Ganga - Tapping not required -do- N.A. N.A. N.A.
65  |Manikpur Pakka Nala Ganga 0.582 Untapped -do- N.A. N.A. N.A. DPR under review at UPIN level
66  |Manikpur Raja Hela Nala Ganga 0.100 Untapped -do- N.A. N.A. N.A.
67 Manikpur Prathmik Vidyalaya Ganga 0.086 Untapped ~do- N.A. N.A. N.A.
68 Manikpur Mallahan Tola Ganga 0.086 Untapped -do- N.A. N.A. N.A.
69 Manikpur Past office Nala Ganga 0.243 Untapped -do- N.A, N.A. N.A.
70 iMirzapur Kachari Drain Ganga 1.200 Tapped -do- Pakka Pakhra 14 Operational =
71 |Mirzapur Oliyar Ganga 0.310 Tapped -do- Pakka Pakhra 14 Operational o
72 |Mirzapur Sundar Ganga 0.240 Tapped -do- Pakka Pokhra 14 Operational -
73 Mirzapur Ganga 0.390 Tapped -do- Pakka Pokhra 14 Qperational =
74 |Mirzapur Narghat _Ganga 0780 Tapped -do- Pakka Pokhra 14 Operational -
75 Mirzapur Khandawa Ganga 9.420 Tapped -do- Pakka Pokhra 14 Operational -
76 Mirzapur DiwanGhat old Drain Ganga 0.100 Tapped -do- Vindhyanchal 4 Operational -
77 Mirzapur BalughatPakka Drain Ganga_ 0.170 Tapped -do- Vindhyanchal 4 Operational -
78 |Mirzapur Parasuram Drain Ganga 1.3%0 Tapped -do- Vindhyanchal 4 Operational 2
73 Mirzapur Gudara Drain Ganga 0.200 Tapped -do- Vindhyanchal 4 Operaticnal 2
80 Mirzapur Basvariya Drain Ganga 1.130 Untapped -do- Vindhyanchal 7 Under Construction -
81 Mirzapur DiwanGhat new Crain Ganga 0.020 Untapped -do- Vindhyanchal 7 Under Construction -
82 Mirzapur BalughatKacha Drain Ganga 0.010 Untapped -do- Vindhyanchal 7 Under Construction -
83 |Mirzapur Malhaya Drain Ganga 0.270 Untapped ~da- Vindhyanchal i1 Under Construction B
84 Mirzapur Patengra {manasarovar] Drain Ganga 0.740 Untapped -do- Vindhyanchal 7 Under Construction -
85 Mirzapur Bisundarpur Drain Ganga 1.580 ntapped -da- Mirzapur STP 17 Under Tendering AARES issued on 28.05.2020. Financial Bid cpened on 18.12.2020
86 |Mirzapur Hanumanghat Drain Ganga 0.680 Untapped -do- Mirzapur STP 17 Under Tendering and is under evaluation.
87 |Mirzapur Public club Drain Ganga 0.600 Untapped -do- apur STP 17 Under Tendering
88  |Mirzapur Ganga 0.390 Untapped -do- Mirzapur STP 17 Under Tendering
83 |Mirzapur District judge Drain Ganga 0.400 Untapped -do- Mirzapur STP 17 Under Tendering
90 |Mirzapur Lift cannal Drain Ganga 0.400 Untapped -do- Mirzapur STP 17 Under Tendering
91 |Mirzapur Irrigation colony Drain Ganga 0.030 Untapped -do- Mirzapur STP 17 Under Tendering
92 |Mirzapur MorchaGhar Drain Ganga 1.640 Untapped -do- Mirzapur STP 17 Under Tendering
93 |Mirzapur Ghoreshahid Drain Ganga 49.300 Untapped -do- Mirzapur STP 17 Under Tendering
94 |Mirzapur konia Ganga 0.020 Untapped -do- irzapur STP 17 Under Tendering
95  |Mirzapur Chorawa Ganga 0.250 Untapped -do- Mirzapur STP 17 Under Tendering
96 |Mirzapur Balaji temple Ganga 2.200 Untapped -do- Mirzapur STP 17 Under Tendering
97 Mughalsarai Kali Mohal Drain (Ganda Nala) Ganga 8.26 Untapped -do- N.A. N.A. N.A. DPR under review at UPIN Leve|
98 Mughalsarai Chandhasi Nala/Railway Nala Ganga 21.07 Untapped -do- N.A. N.A. N.A.
99 |Prayagraj Sasur Khaderi Yamuna 18.00 Tapped -do- Numayadahi 50 Qperational 2
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S. No City/Town Name of Drain River Average Flow Whether drain is If not tapped, any Name of STP Capacity of Status of STP till Remarks
Discharge Tapped to STP/ interim measures taken STP 01.07.2020
(MLD) Untapped till 01,07.2020 (MLD) (Operational/Under
YES/ NO construction/DPR
(If yes provide details) Phase/Under Tendering)
100 [Prayagra] Karela Bagh Drain Yamuna 0.60 Tapped -do- Numayad: 50 Operational -
101 |Prayagraj Main Ghaghar Nala Yamuna 25.86 Tapped -do- Numayadahi 50 Operational = -
102 |Prayagraj Ghaghar Nala 1-A / Sadiyapur Drain Yamuna 5.00 Tapped -do- Numayadah 50 Operational -
103 |Prayagraj Ghaghar Nala 1-A1 Yamuna 3.25 Tapped -do- Numayadahi 50 Operational -
104 |Prayagraj Ghaghar Nala 1-8 Yamuna 1.60 Tapped -do- Numayadahi 50 Operational S
105 |Prayagraj Dariyabad Kakahraghat Drain Meerapu Yamuna 181 Tapped -do- Naini 80 Qperational 3
106 _|Prayagra] Dariyabad Fipalghat Drain Yamuna 2.00 Tapped -do- 80 Operational 2
107 |Prayagraj Dariyabad Jogighat Drain Meerapur 2.30 Tapped -do- 80 Operational -
108 |Prayagraj Chachar Nala Yamuna 25.00 Tapped -do- 80 Operational -
109 |Prayagraj Emergency Outfall Drain Yamuna - Tapped -do- 80 Operational -
110 |Prayagraj Drain at Gate No. 9 Yamuna 215 Tapped -do- 80 Operational -
111 |Prayagraj Drain at Gate No. 13 Yamuna 1.98 Tapped -do- 80 Operational =
112 |Prayagraj Fort Drain No. 1 Yamuna 0.20 Tapped -do- Operational -
113 |Prayagraj Fort Drain No. 2 Yamuna Tapped -do- Fort Operational -
114 |Prayagraj Marigate Nala Ganga 8.00 Tapped -do- Rajapur 60 Operational -
115 |Prayagraj Drains Of Daraganj Area Ganga 200 Tapped -do- Rajapur 60 Operational -
116 |Prayagraj Jondhwal drain . Ganga 7.20 Tapped -do- Rajapur 60 Operational -
117  |Prayagraj Shankarghat Colony Drain Ganga 1.25 Tapped -do- Rajapur 60 Operational -
Phaphamau Bridge)
118 |Prayagraj Jondhwal Rasulabad Drain (Murdaghat Ganga 1.50 Tapped -do- Rajapur 60 Operational -
118 [Prayagraj Shankarghat Colony Drain {Near Phaph Ganga 1.25 Tapped Rajapur 60 Operational -
120 |Prayagraj Ganga 0.00 _Tapped Rajapur 60 Operational =
121 |Prayagraj Unchwagarhi Orain No. 2 Ganga 0.00 Tapped -do- Rajapur &0 Operational -
122 |Prayagraj Beligaon Drain Ganga 0.00 Tapped -do- Rajapur 60 Operaticnal -
123  |Prayagraj Mumfordganj Drain Ganga 10.00 Tapped -do- Rajapur 60 Operaticnal =
124 |Prayagraj Shivkuti Drain No. 1 _Ganga_ 1.10 Tapped -do- Salerl 43 Operational =
125 |Prayagraj Shivkuti Drain No. 2 Ganga 0.15 Tapped -do- Salori 43 Operational -
126 |Prayagraj Shivkuti Drain No. 3 (Narth) Ganga 0.20 Tapped -de- Salori 43 Operational .
127  |Prayagraj Shivkuti Drain No. 4 Ganga 0.25 Tapped -do- Salori 43 Operational -
128 |Prayagraj Shivkuti Crain No. 5§ Ganga 0.30 Tapped -do- Salori 43 Operational -
129  |Pravagraj Shivkuti Drain No. 6 Ganga 0.25 Tapped -do- Salori 43 Operational -
130 |Prayagraj Shivkuti Drain No. 7 (East) Ganga 0.70 Tapped -do- Salori 43 Operational -
131 |Prayagraj Ganga 1.20 Tapped -do- Salori 43 Operational -
132  |Prayagraj Govindpur Colony Drain (Purani Basti) Ganga 0.20 Tapped -do- Salori 43 Operational =
133 |Prayagraj Govindpur Colony Drai Ganga 0.25 Tapped -do- Salari 43 Operational -
134 |Prayagraj Govindpur Colony Dr Ganga 0.30 Tapped -dao- Salori 43 Operatianal -
135  |Prayagraj Govindpur Celony Dr: Ganga 0.15 Tapped -do- Salori 43 Operational =
136 |Prayagraj Govindpur Colony Drain No. 4 Ganga 0.25 Tapped -do- Sal 43 Operational -
137 |Prayagra) Allengan] Nala / Buxi Bund Nala Ganga 20.00 Tapped -do- Salori 43 Operational -
138 |Prayagraj Salori Nala Ganga 19.50 Tapped -do- Saleri 43 Operational -
139 |Prayagraj Ponghat Nala Ganga 7.50 Tapped -do- Ponghat i0 Operaticnal -
140 |Prayagraj Kodra Nala Ganga 13.00 Tapped -do- Kodra 25 Operational -
141 |Prayagraj Nehru Park Nala Ganga 265 -do- Kodra 25 Operational =
142  |Prayagraj Rasulabad Puccaghat Drain Ganga 155 -do- Rajapur 60 Operational -
143 [Prayagraj Mehdauri Gaon Drain Ganga 1.40 -do- Rajapur 60 Operational -
144  |Prayagraj Mawaiya Nala Yamuna 28.10 Untapped -do- Naini 42 Under Construction Aproved by NMCG vide letter No. T-12/2015-16/1076/NMCG
145 |Prayagraj Mahewa Ghat Drain no. 1 Yamuna 0.30 Untapped -do- 42 Under Construction dated 19.05.2017. LOA has been issue to cancerning Firm on
- - - 10.11.2018 . Propsed date of completion Is Sep,2021. In the mean
146  |Prayagraj Mahewa Ghat Drain no. 2 Yamuna 0.22 Untapped 42 Under Construction time Bioremediation of all the untapped drains is being done by
147 |Prayagraj Arail Drain No. 2 (Kharkauni drain) Yamuna 145 Untapped a2 Under Construction Nagar Nigam Prayagraj.
148 |Prayagraj Sachcha Baba Ashram Drain Yamuna 2.72 Untapped 42 Under Canstruction
149 |Prayagraj A.D.A. Colony Nala / Iwaladevi Ganga 4.50 Untapped N.A. N.A, Under AMRUT schemie Construction of Connecting chambers and
house connection in District D is being done. As per Original
150 |Prayagraj Jondhwal Ghat Drain/Chhuhara Mandir Ganga 1.31 Untapped -do- N.A. N.A. proposal 48633 No. connection was proposed but as per actual
only 26000 nos. connections are to be done out of which 23500
7 - T No. connections are completed and rest is under pragress. Due to
151 |Prayagraj Salanietak Senga 2 Untagoed o i N Nk same gaps and chockage in old sewer line and Covid-19 lockdown,
halance 3641 No. connectian is expected to be comnleted by
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5. No City/Town Name of Drain River Average Flow Whether drain is If not tapped, any Name of STP Capacity of Status of STP till Remarks
Discharge Tapped to STP / interim measures taken STP 01.07.2020
{MLD) Untapped till 01.07.2020 (MLD) (Operational /Under
YES/ NO construction/DPR
{if yes provide details) Phase/Under Tendering)

152 |Prayagraj Tv Tower Nala Ganga 0.00 Untapped -do- N.A. N.A. N.A. 31.03.2021 ’ " !

DPR for 1D Rasoolabad ghat side drains and Upgradation of STPs
153 |Prayagraj Sadar Bazar Nala Ganga 3.80 Untapped -do- N.A. N.A. N.A. in Prayagraj has been prepared and will be submitted by

25.10.2020. At present bioremediation of the drains is being
154 |Prayagraj Muirabad (Ganesh Nagar) Nala Ganga 0.00 Untapped -do- N.A. NA. N.A. carried out by ULB.
155 |Prayagraj Nayapurwa Drain Ganga 0.00 Untapped -do- N.A. N.A N.A.
156 |Prayagraj Co-Operative Nala Ganga 0.27 Untapped -do- Phaphamau 14 Aproved by NMCG vide letter No. T-12/2015-16/1076/NMCG
157 _|Prayagraj Basna Nala Ganga 2.55 Untapped -do- Phaphamau 14 dated 19.05.2017. LOA has been issue to concerning Firm on
158 |Prayagraj Indira Awas Nala / Jai Gurudev Ashram Nala Ganga 1.15 Untapped -do- Phaphamau 14 10.11.2018 . Propsed date of completion is Sep,2021. In the mean
159 |Prayagraj Shantipuram Nala Ganga 4.10 Untapped -do- Phaphamau ”w:mww“,ﬂ%«__.._:mm”““—“ all the untapped drains is being done by
160 |Prayagraj 8 small drains at different locations in Ganga 0.80 Untapped -do- Jhunsi

Jhushi area
161 |Prayagraj Lotey Haren Nala Ganga 9.98 Untapped -da- Shunsi
162 [Prayagraj Shastri Bridge Nala (03 small drains), Ganga 2.78 Untapped -do- Jhunsi N.A.
Jhushi

163 |Ramnagar Rambhag Ghat Drain Ganga 8.20 Untapped Ramnagar 10 Under Construction -
164 |Ramnagar Balua Ghat Drain Ganga 0.13 Untapped Ramnagar 10 Under Construction -
165 |Ramnagar Shakti Ghat Crain Ganga 0.40 Untapped Ramnagar 10 Under Construction -
166 |Ramnagar Salotri Ghat Drain Ganga 034 Untapped Ramnagar 10 Under Construction -
167 |Ramnagar Hanuman Ghat Drain Ganga 0.09 Untapped Ramnagar 10 Under Construction -
168  |Saidpur Jauhargaj Drain Ganga 0.80 Untapped N.A. N.A. PFR submitted to SMCG on 16.09.2020
169 |Saidpur Rangmahal Ghat Drain Ganga 0.20 Untapped N.A. N.A.
170 |Saidpur Ward No. 15 Malhiya Basti Drain Ganga 1.00 Untapped N.A. N.A,
171 |Saidpur Mahaveer Ghat Drain Ganga 0.60 Untapped N.A. N.A.
172 |Saidpur Sangat Ghat Drain Ganga 0.50 Untapped N.A. MN.A.
173 |Saidpur Pakka Ghat Drain Ganga 0.50 Untapped N.A N.A.
174 |Saidpur Budenath Mahadew Ghat Drain Ganga Q.80 Untapped N.A. N.A.
175  |Saidpur Kot Ghat Ganga 0.80 Untapped N.A N.A.
176 |Varanasi _|Shivala Dr; Ganga 5.00 Tapped Dinapur 80 QOperational -
177 |Varanasi Harishchandraghat Drain Ganga 2.50 Tapped Dinapur 80 Operational -
178 |varanasi Mansaroverghat Drain Ganga 4.50 Tapped Dinapur 80 Operational -
179 |varanasi Pandeyghat Drain Ganga 30.00 Tapped Dinapur 80 Qperational -
180 |Varanasi Dr. R. P. Ghat Drain Ganga Tapped Dinapur a0 Operational -
181 |Varanasi Meerghat Drain Ganga Tapped Dinapur 80 Operational -
182 |varanasi Lalitaghat Drai Ganga 4.50 Tapped Cinapur ac Operational 3
183 |Varanasi Jaleshanghat Drain Ganga Tapped Dinapur 80 Operati I -
184 |varanasi Manikarnikaghat Drain Ganga Tapped Cinapur 80 Operational -
185 |Varanasi Sankthaghat Drain Ganga 1.50 Tapped Cinapur 80 Operational -
186 __|Varanasi Mehtaghat Drain Ganga Tapped Dinapur 80 Qperational -
187 |Varanasi Ramghat Drain Ganga Tapped Dinapur 80 Qperational -
188  |Varanasi Panchgangaghat Drain Ganga Tapped Dinapur 80 QOperational -
189  |Varanasi Bramhaghat Drain Ganga Tapped Dinapur 80 Qperational -
190 |Varanasi Lalghat Orain Ganga Tapped Cinapur 80 Operational -
191 |varanasi Trilochanghat Drain Ganga 4.50 Tapped Oinapur 80 Operational -
192 |varanasi Ganga 2.80 Tapped Oinapur 80 Operational =
193 |Varanasi Bhainsasur Drain Ganga 0.40 Tapped Dinapur 80 Operatianal -
194 |Varanasi Rajghat Orain Ganga 0.20 Tapped Dinapur 80 Operatianal -
195  |Varanasi Phulwariya Drain Varuna 7.60 Tapped Dinapur 140 Operatianal -
196 |Varanasi Sadar Bazar Drain Varuna 2.00 Tapped Dinapur 140 Operational -
197 |Varanasi Raja Bazar Drain Varuna 0.10 Tapped -do- Dinapur 140 Operational -
198  |Varanasi aBag Drain Varuna 18.00 Tapped -do- Dinapur 140 Operational =
199 |Varanasi Nakkhighat Drain Varuna 0.10 _Tapped -do- Dinapur 140 Operational -
200 |Varanasi Narokhar Drain Varuna 7.50 Tapped -do- Goitha 120 Operational -
201 |Varanasi Sarang Talab Drain Varuna 1.50 Tapped -do- Goitha 120 Operational -
202 [varanasi Nai Basti Varuna 3.00 Tapped -do- Goitha 120 Operational =




S. No City/Town Name of Drain River Average Flow Whether drain is If not tapped, any Name of STP Capacity of Status of STP till Remarks
Discharge Tapped to STP / interim measures taken sTP 01.07.2020
{MLD) Untapped till 01.07.2020 {MLD) (Operational/Under
YES/ NO construction/DPR
(If yes provide details) Phase/Under Tendering)
203 |Varanasi Nakkhi Drain Ganga 1.86 Untapped Ramna 50 Under Construction Work is in progress.
204 |Varanasi Samneghat Drain Ganga 117 Untapped Ramna 50 Under Construction
205 |varanasi Assi/Nagavan Drain Ganga 42.81 Untapped Ramna 50 Under Construction )
206 |Varanasi Rajghat Qutfall (Shahi Nala) Ganga 130.00 Partially Tapped Dinapur 140 Under Construction Work for diversion of 50 MLD discharge from OTS to RTS is under
Drogress. o)
207 |Varanasi Varuna 6.50 Untapped -do- N.A. NA. Drains are being taken up by Irrigation Deptt.
208 |Varanasi Ordely Bazar Drain Varuna 7.00 Untapped -do- N.A N.A.
209 |Varanasi Chamrautha Cr; Varuna 1.50 Untapped -dg- N.A N.A,
210 |Varanasi Khajury Colany Drain Varuna 1.50 Untapped -da- N.A. N.A
211 |Varanasi Banaras Drain No.-5 Varuna 1.00 Untapped -do- N.A. N.A.
212 |Varanasi Hukulganj Drain Varuna 2.50 Untapped -do- N.A. NLA,
213 |Zamania Goerawa Drain Ganga 0.60 Untapped -do- N.A. N.A, PFR submitted to SMCG on 16.09.2020
214 |Zamania Kankarwa Orain Ganga 1.01 Untapped -do- N.A. N.A,
215 |Zamania Karpurimai Ghat Drain Ganga 2.80 Untapped -do- N.A. N.A
- Summary
Description No. of drains
Tapping Not Required 14
Partially Tapped 1
Tapped 82
Untapped 118
A. |To be tapped in project under Construction 33
B.|To be tapped in sanctioned projects (Under tenderin, ) 35
C.|To be tapped in project under pr ion 50
Total 215
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Annexure-7

Meeting No. 98

MINUTES OF MEETING OF THE OVERSIGHT COMMITTEE, NGT UP LUCKNOW,
HELD ON 27.01.2021 AT 11-00 A.M
REGARDING O.A NO. 200 OF 2014 IN RE: M.C. MEHTA VS. UNION OF INDIA AND ORS

THROUGH VIDEO CONFERENCING

* % %k

Present: Hon’ble Mr Justice SVS Rathore , Chairman
Hon’ble Dr Anup Chandra Pandey, Member

Other dignitaries present:

P wnN e

Shri Ajai Sharma, Chief Environmental Officer, UPPCB
Shri Susheel Kumar Patel, JMD, UP Jal Nigam

Shri Ajit Vidyarthi, Professor, CPCB

Shri Devendra Mathuria, Executive Engineer, NMCG

Meeting was held as scheduled.

Various issues as pointed out in the orders of Hon’ble National Green Tribunal passed in

OA No. 200/2014 in re: M.C. Mehta vs. Union of India & ors, were discussed and status of the

action taken by the concerned authorities in compliance of the orders reviewed.

Point-wise compliance status in the matter is as follows:

Sl Issues/points of discussions Decisions taken by the Committee

No.

1. Review of progress of compliance of It was mentioned by JMD, U.P Jal Nigam that
of all on-going projects relating to in Phase-1 Segment-B (Haridwar to
sewage treatment and other Kanpur),the status of 86 drains is as follows:
projects to be completed by Do not require | 9
31.12.2020, failing which tapping
compensation will have to be paid .

) . Partially tapped 5
in terms of aforesaid orders apart
. . . Tapped 32
from action to be against the erring
Untapped 40

officers. Hon’ble National Green
Tribunal had also directed that a. TO be tapped
interim remedial measures have to n project
be adopted and in case of default, under .

compensation has to be deposited construction
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after 01.11.2019 in terms of order -26
dated 22.08.2019. b. To be tapped
Central Pollution Control Board in
(CPCB) has been directed to make sanctioned
necessary calculations within one project -10
month and raise the demand to the ¢ To be tapPed

. in project
Chief Sectary, Uttar Pradesh who

under

has been made accountable for preparation-
personally ensuring compliance of 4

the orders.

The revised timeline for tapping of these
drains is as follows:

(21- Drains by June,21

01- Drains by Jan,22

04- Drains by Mar,22)

Status of 215 drains in Phase |l

Do not require | 14
tapping
Partially tapped 1
Tapped 82
Untapped 118
a. To be
tapped in
project
under
construction
-33
b. To be
tapped in
sanctioned
project - 35
c. To be
tapped in
project
under
preparation-
5

The revised timeline for tapping of these
drains is as follows:
(22- Drains by Dec, 2020
12- Drains by Sep, 21
13- Drains by Mar, 22)
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Every effort is being taken to complete the
projects as per scheduled timeline.

Urban Development Dept. has not complied
with the timeline for remediation of 120
drains. Till date, 158 drains are untapped
and bioremediation has taken place only in
Prayagraj,Kanpur and Varanasi as per the
last available information.

Further, Dr. Vidyarthy informed that EC of
Rs. 71.40 crore imposed for the period
July,2020 to 21.12.2020 on untapped drains
@ 10 lakh per month.

On incomplete STP works (44 in no.), EC of
Rs. 26.4 crore is imposed for the period July
2020-Jan 2021.

The Department of the Urban Development
is directed to ensure compliance of the
orders of Hon’ble National Green Tribunal as
the earliest.

Hon’ble National Green Tribunal
has directed the State to take
further steps as follows:

The State was directed to install
ETPs/CETPs/STPs and ensure their
proper functioning to prevent
discharge of Industrial Effluents in

River Ganga and its tributaries.

Executive Engineer, NMCG reported that in
Jajmau 20 MLD CPTC work has started and
30 percent work is complete. NMCG has
sanctioned both the STPs viz. Banthar, and
Unnao.

The Committee directed CPCB to calculate
compensation and send notices.

Hon’ble National Green Tribunal has
directed that treated sewage and
sludge has to be used as manure
and for septage management.

Usage of treated waste water, of
sludge manure and setting up of
and

bio-digesters septage

management

A project of Rs. 160 Crores has been
sanctioned for covering all the 58
AMRUT towns in State with population
more than 1 lakh.

The State has set up Faecal Sludge and
Septage Treatment Plant (FSSTP) in
Jhansi and Unnao.

For remaining 54 towns, tender has
been finalized and work is in progress.
For remaining 4, land issue has been
resolved and soon LOA shall be issued.
The Committee was of view that Urban

a)

b)

development Dept. must submit the latest
compliance status alongwith the timelines in
this regard.
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4. Hon’ble National Green Tribunal has Compliance report submitted by Irrigation
directed demarcation of flood plain dept. on 27.1.2021 revealed that notification
zones and preventing encroachment for Flood plain issued by UP Government
thereof. vide no. 164/2020/2031/ 20-27-SI-4-07

(NGT)/16TC dated 04.09.2020.

Flood plain demarcation on ground is in
progress . 983 pillars have been constructed
and fixed as flood plain zone boundary
pillars.

5. E-Flow in rivers For ecological flow, the notification dated
9.10.2018 in river Ganga from Bhimgoda
Barrage (Haridwar), Bijnore Barrage and
Narora Barrage is being complied with.

6. Chromium dump at Rania and As far as Chromium dump at Rania is

Khanchanpur Village, concerned, a decision regarding easing the
Kanpur Dehat and Rakhi

Mandi, Kanpur Nagar.

conditions of tender has been taken in the
meeting held by Chief Secretary on
4.12.2020. Suggestions are invited from
experts from NEERI Nagpur and 4 IITs on the
conditions for agencies/firms who will bid
for the tender. A report from all the said
institutions in this matter and accordingly
tenders shall be floated afresh.

The Committee directed CPCB to take up this
matter and check if the State government
has deposited the imposed penalty. If not,

then send notices accordingly.

27-01-2021 27-01-2021
X Anup Chandra Pandey X SVS Rathore
Dr Anup Chandra Pandey Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANUP CHANDRA PANDEY Signed by: SURENDRA VIKRAM SINGH RATHORE

January 27, 2021

Please visit our website: oscngt.upsdc.gov.in for more information
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